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GOVETIWENT OF INDIA
WINTTLY OF FINANCE
(DEPAT-ERT OF TEYENUE)

NEW DEIFI: B/TED THE 1si SEPTEwWEER, 1979,

»2987 0,107/01/18-TT(A1): Tn exercise of the powers conferred by

Ii;azugse %Nof sul/z-se/cbion((zgc) of section 10 of thef .Incotﬂe—tz:x Ack,

. 1961(43 of 1061), the Central GovernMent hereby nc.atlfle:f_the Lreot
Lutheran Church, Siloam for the purpose of the paid seetion for the
agsessment years 1977-78, 1978-79 and 1979-804

Sd /-

_ (B,H‘ guien)

UNDER SE(TRTLRY TO THE COVERMENT OF DDIA
To

The lMepager,

Governtent of Imdia Iress,

Ning Road, Moyepuri Industrial irea,
(Year Rajouri Garden}, New Delhi,

Cepy tot-

1., Petiticner, The Arcot Lutheran Church, STLQMs Tirukoilur,
Sonth Aveot Distt, Tamil Madu,

2, The Cormissioner of Income-tax, Tamil Nadu{IIl, Yedras, with reference

to his letter MNo.,1128-ITI(12) 76 dated 15-%2-78,
3+ £11 Commissicner of Income-tex,
4, Directors of Inspection ng)/(R&S)/(P&PR)/ Tov, }, Mew Delhi,
5. Director of 02" Services Tncome-tax), Ist ¥loor, Aiwen—e-Ghalib,
g;‘ll;aGStmdrl lane, Mew Delhi(5 c-r:p:i.esS.
fficers & Sections of I,T. Wing of C.3.D.T., New Delhi
N " ol o 12 eiPull el o elhi
gﬁtr?ller cz.Audztor General of India, MNe Delhi,(20 coPie;).
5. Bul e::m Section of Dte, of Ins,(PSiP), MNey Delhi(5 copies),
. ector of Praining, IBS(IT), Staff Colle 2, legoor{5 conies),

10, Shri M,B,Rac, Joi iini
. . JHac, Joint Secy,, Ministry of Iaw] Justice and
Affoivs(Department of legal iffairs), New oe and Cotphay

[

elhi,
(i sd/-
. M. SINGH)
AUTEORISED POR ISR M‘T SZCRET/RY TO THF OVERN-ENT OF TRIA,
R IR — No.CG/Tr (L1} /2857 /019 /s /79,
}_g\"‘-ﬁ"\l\ ‘J\A\"‘n-&.,‘ _ -~
(‘HD, smamsA)

ASSISTANT DITECTOR (RSep),
* SHADMA #



